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to Questions 46

Setting up of International Commission
on Global Environment

#135. DR. MURLI MANOHAR JOSH):
SHR]I VISHNU KANT SHASTRI:

Will the MINISTER OF ENVIRON-
MENT AND FORESTS be pleased to
State

(a) whether it is a fact that Mr. Shoza-
pura Nakamura, Director-General of En-
vironmental Agency of Japan discussed the
seting up of an interoational commission
on sustainable development and restructu-
ring of the global environment with the
Indian Government during his recent visit;

(b) if so, what are the salient
discussed;

ponits

(¢) whether Japan has agreed (¢ ad-
vance  loan of Rs. 403 crores for the
Yumuna River Action Plan; and

(d) if so, what are the details of
project proposed to be covered by
Yamuna Action Plan ?

the
the

THE MINISTER OF HUMAN
SOURCE DEVELOPMENT
ARJUN SINGH) : (a) and (b) Mr.
Shozapura Nakamura, Minister of State
and Director General of the Environmcu-
tal Agency of Japan, visited New Delhi
on 10-12 September, 1992 and views were
exchanged on bilateral matters as well as
concerning the structure and mandate of
the proposed Commission on  Sustainable
Development to be set up by the . United
Nations for the follow-up on the decisions
taken at the United Nations Conference
on Environment and Development held in
Rio de Jameirc (Brazil) durinz June,
1992.

RE-
(SHRI

(¢) and (d) Japan has pledged a Joan
of 17.77 billion Yen (equivalent Lo Rs.
401 crores) for taking up schemes in 15
towns for the abatement of polluticn of
the river Yamuna,
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Representation on  the United Nations
Commission on  Sustainable Development

#137. SHRI RAMDAS AGARWAL :
of ENVIRONMENT

(a) what steps Government have taken
so far to gét a berth on the proposed U.
N. Commission on Sustainable Develop-
ment, as a follow-up of the Earth Submit
held in Rio;

(b) whether it is a fact that India has
a better claim to get a representation be-
cause the country has a wide spectrum of
competent Non-Government Organisations
doing good work in this field as well as
a large number of experts in Scientific field
and. eminent industrialists; as reported
in the ‘Hindustan Times’® dated the 6th
November, 1992; and

(c) if so, what is Government’s re:ic.
tion thereto ?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR1
ARJUN SINGH) : (a) to (¢) The struc-
ture and other modalities concerning the
proposed Commission on Sustainable De-
velopment ars yet to be finalised in the
United Nations General Assembly. The
exact manner of representation of any
country in the Commission or its activities
can be determined only in the light of that.
But India’s interest in being involved in
this is known and will be taken forward
when the modalities are finalised.

Allocation of Gas from HBJ Pipeline for
Power Plants

#138. SHRI RATUBHAI A. PARMAR:
Will the Minister of PETROLEUM
AND NATURAL GAS be pleasd to stale:

(a) whether the allocation of Gas
from HBJ pipeline for power plants is
based on any study justifying transporta-
tion of gas over long distances rather than
evacuation of power; and

(b) if not, the reasons for not under-
taking such a study ?

THE MINISTER OF PCTROLEUM
AND NATURAL GAS (SHRT B. SHAN-
KARANAND) : (a) and (b) HBJ pipe-
line was originally conceived to supply gas
Allocalicns  for

power plants wera made suhtequenils



